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(@) whether it is a fact that State Government of Telangana is supplying power

free of cost to the farmers of the State;

(b) if so, whether Government proposes to ask all other States and
Union Territories to supply power free of cost to their farmers on the lines of Telangana;

and
(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJ KUMAR
SINGH): (a) As per the tariff order issued by Telangana State Electricity Regulatory
Commission for the FY 2017-18, the State Government is supplying power free of cost
to the agriculture sector (with Demand Side Management measures being mandatory)

other than corporate farmers.

(b) and (c) No, Sir. The generation, transmission and distribution of electricity has
a cost and in order for the supply to be sustainable the cost has to be recovered. If
a State Government want to supply free power to any category of consumers then the

State Government will need to meet the costs of the power supplied.
Electrification of SC/ST villages
1280. KUMARI SELJA: Will the Minister of POWER be pleased to state:

(a) whether remote and rural areas as well as settlements of SCs and STs in

several States in the country continue to be power deficient;

(b) the efforts being made by Government in this direction along with

Government's plans in this regard;

(c) the schemes being implemented, specially in SC and ST villages, towards

electrification and the funds allocated therefor during the last three years; and

(d) the number of villages benefited under these schemes and by when the

remaining villages would be electrified?
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THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJ KUMAR
SINGH): (a) to (d) Electricity is a Concurrent subject. Providing electricity to all the
households, including SCs and STs, is the primary responsibility of concerned State
Governments/Power Distribution Companies (DISCOMSs). However, Government of India
supplements the efforts of the States for electrification of villages and households
through Deen Dayal Upadhyaya Gram Jyoti Yojana (DDUGJY) and Pradhan Mantri
Sahaj Bijli Har Ghar Yojana - 'Saubhagya' across the country for the benefit of all
categories of households including SC and ST communities. It is targeted to electrify
all un-electrified census villages by 1st May, 2018 and all un-electrified households
including SCs & STs houscholds by 31st March, 2019. All the States/UTs have signed
24x7 Power to All documents with Government of India committing themselves to
supply 24x7 Power to all households, industrial and commercial consumers and adequate

supply of power to agricultural consumers as per State policy.

The funds allocated for DDUGJY and Saubhagya schemes during the last three

years, are hereunder:

® in crore)

Scheme 2014-15 2015-16 2016-17

DDUGIJY (including Scheduled Caste 3386.38 4500.00 8000.00*
Sub Plan (SCSP) Component

Provision under SCSP Component 46044 51048 867.64

Saubhagya Scheme launched on 11.10.2017

* Including Extra Budgetary Resources of ¥ 5000 crore.

As per information provided by the States, cumulatively, electrification works in
1,25,149 un-clectrified villages and intensive electrification of 4,87,892 electrified villages,
have been completed upto 31.01.2018.



